
Government of Jamrut and Kashmir

J&K Pollution Control Committee
Jammu

lYinler ollic e : N ov e mber -A p r i I
Parrvesh Rhwon, ( i I udn t.

Transporl Nagar, Narual,
Jannu. (J&K) 180006.
Ph]Fu.0191-2176925

S u m me r Offrc e : M ay-Oc t o b e r
Sh e t kh -u l -A lam Campu s,

Behtnd Govt. Silk Fqctory.
llalbagh, Srmagar (J&K) 190008
Ph.'l;u. 0 I 91-2 3 I I I 65.

email: mem rviksrrcb@email.com

Consultant (Judicial),
Hon'ble National Green lribunal, (P.B)
New Delhi.

No. TKPCCNGT/I t4t P Lt I t f;- | {l- Dt.-( -ot-2024.
{-

Sub: - Compliance report of Jammu and Kashmir Pollution Control Committee to
the directions of Hon'ble National Green Tribunal Order Dt. 17-10-2023 in OA
No. 180 I 2021titled Mukul Kumar Versus State of Uttar Pradesh & Ors. and
in M.A No. 98/2022 in OA No. 18012021.

Sir,

In compliance to the Hon'ble National Green Tribunal Order Dated 17-10-2023 in

OA No. f 80 / 2021 titled Mukul Kumar Versus State of Uttar Pradesh & Ors. and in

M.A No. 9812022 in OA No. 180/2021, kindly find enclosed the compliance Report w.r.r.

J&K Pollution Control Cornmittee, in this regard.

The Report may kindly be taken on record and placed before the Hon'ble NGT for
consideration please.

fours faithfully,

Encl: (As above)

Mem
JKPCC, ammu

Copy to the: -
Sh. G'M' Kawoosa, Additional Standing Counsel for J&K Govt. in Hon,ble NGT
matters in New Delhi, for information and necessary action. This is in reference to
Govt. of J&K order No. 8495-JK(LD) of 2022 Dared t2-10-2022.
PA to chairman, J&K pcc for kind infonnation of chairman.
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Privesh Bhawan, Gladini,
Transport Nagu, Narual,
Jammu- I 80006
Ph./Fax.0l 91 -2476925

Government of Jammu and Kqshmir
J&K Pollution Control Committee ,*Lir$w,

\l|y ar,.itr'ryl -i *

Summer office: May-October
Sheikh-ul-AIm campus,
Behind Govt. Silk factory,

Rajbagh, Srinagar (J&K)- 190008
Ph./Fax.0l94-2311165

mail: nremhersecrr.ta ksoc b(alrsma il.ctrm

Compliance report of Jammu and Kashmir Pollution Control Committee to the

directions of Hon'ble National Green Tribunal Order Dt. 17-10-2023 in OA No. 180 /

2021, titled Mukul Kumar Versus State of Uttar Pradesh & Ors. and in M.A No. 9812022

in OA No. 180/2021.

Background:

The Hon'ble National Green Tribunal Order Dt. l7-10-2023 in M.A No. 9812022 in

OA 180 I 2021has directed the following: -

1. "In pursuant to earlier direction of tlrc Tribunal, the reports have been received

from some of the States regarding remedial action against non-compliance of Bio-

Medical Waste (BMW) Rules,2016 which includes the issue of compliance of
Guidelines for handling and treatment and disposal of waste generoted during

treatment/diagnosis/quarantine of Covid-19 patients which was more prominent

during Covid. In terms of the earlier order, action taken reports were to be filed by

all the States/Union Territories. The report from some of the States and (Jnion

Territories is still awaited.

2. Remaining States/Union Territories from whom reports are awaited are directed

to positivelyfile the report in terms of para l7 and lB of the order dated 23.01.2023

within eight weeks ".

I) Action Taken Report w.r.t J&K Pollution Control Committee in M A No. g}l20lz

in OA No. 180/2021 titled Mukul Kumar Vs State of Uttar Pradesh and Others:-

1. Adequate number of Common Biomedical Waste Treatment Facilities

(CBMWTFs) to cover entire UT:-

The National Green Tribunal in the MA No. 9812022 in OA No. 180l202l,has

directed that pending further decision of the Central Monitoring Committee in the

matter, radius for permission of additional CBMWTFs will stand reduced to 40 Kms

Page 1 of 5

721



of existing facility and number of 1000 beds will stand reduced to 500 beds for addition

of a facility, as suggested by Odisha and Punjab State PCBs. Further, Hon'ble NGT

has referred to the State PCBs to be entitled to further reduce the gap, if found

necessary in a fact situation, for ensuring better compliance. In view of the direction,

J&K Pollution Control Committee issued Consent to Establish (Fresh) dated

0610412023 in favour of M/s Ramasethu Infrastructure Private Limited (TSDF) for

establishment of a Common Biomedical Waste Treatment Facility as a part of their

integrated Common Hazardous Waste Treatment Storage, Disposal and Recycling

Facility at Deep Valley, Phase-II, IGC Samba. The existing Common Biomedical

Waste Treatment Facility M/s Anmol Healthcare at Village Rakh Rara, has filed a writ

petition WP(C) No. 1 027 dated 0910512023 v/s UT of J&K and ors regarding the above

mentioned directions as well as CTE-F issued to the above mentioned TSDF.

2, District Environment Plans (DEPs):-

District Environment Plan (DEPs) for 20 districts have been prepared by the

concerned District Magistrates and uploaded on their respective websites. However,

the Hon'ble National Green Tribunal has issued directions for further updation in view

of huge gaps in compliance of environmental norms and data covering different

thematic subjects and set up plan for remedial action in measurable terms with requisite

budgetary support and the same is under process in all the districts. Pertinent to

mention that the Department of Environment, Ecology and Remote Sensing (DEERS)

J&K also has imparted necessary trainings in this regard for the updation of District

Environment Plan (DEP).

3. State Environment Plan:-

The State Environment Plan (SEP) for UT of J&K was also framed by the

Department of Ecology, Environment and Remote Sensing J&K and submitted to

Central Pollution Control Board on 3l -03-2021.

4. Trainings / Workshops:-

The J&K Pollution Control Committee conducts sensitization workshops on

Solid Waste Management, Plastic Waste Management,Hazardous and Other Waste

Management, E-waste Management ancl Bio-medical Waste Management etc, fbr
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stake holders, on regular basis. A total of 33 trainings / workshops have been conducted

by the J&K Pollution Control Committee during the year 2021,2022 and2023.

ID Action Taken Report w.r.t to J&K Pollution Control Committee in Compliance to

the Hon'ble National Green Tribunal Order Dt. 17-10-2023 in OA 180 I 2021titled

Mukul Kumar Versus State of Uttar Pradesh & Ors. is submitted as under:-

l. Covid-l9 Bio-medical Waste Generation: Monthly Reports are regularly submitted

to Central Pollution Control Board from March2020 to December 2023, the year wise

details is as under:-

Year COVID-l9 Waste
Quantitv (ke)

Monthly Report sent to
CPCB

March 2020 to December 2020 3 i 5032.08 Submitted

January 2021 to December 2021 308s69.s2 Submitted

January 2022 to December 2022 s6934.09 Submitted

January 2023 toDecember 2023 r91.77 Submitted

Daily reporting of COVID-19 BMW done through COVID-19 BWM Tracking App.

(Copy of monthly reports appended as Annexure-l)

2. Covid-l9 BMW guidelines for handling, treatment and disposal of waste generated

during treatment / diagnosis / quarantine of Covid-l9 patients, issued by CPCB,

communicated to all the stakeholders as well as uploaded on J&K PCC website:-

Version 1, Dt: 25.03.2020

Version 2, Dt: 18.04.2020

Version 3, Dt: 10.06.2020

Version 4, Dt: 17 .07.2020

Version 5, Dt, 26.04.2022

3. Public Notices have been published in the local dailies w.r.t COVID-19 guidelines in

UT of Jammu & Kashmir (Annexure- 2).

4. Review Meeting of the State Level Monitoring Committee was held on 4th February

2022 (Annexure-3).
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5. District level Monitoring Committee meetings held (Annexure-4): -

S. No Date Details District

I t2-02-2022 District Level Committee Meeting Samba

2. t7-02-2022 District Level Committee Meeting Kupwara

a
J t7-02-2022 District Level Committee Meeting Baramulla

4 22-02-2022 District Level Committee Meeting Udhampur

25-02-2022 District Level Committee Meeting Ramban

6 25-02-2022 District Level Committee Meeting Jammu

1 25-02-2022 District Level Committee Meeting Kishtwar

8 26-02-2022 District Level Committee Meeting Pulwama

9 03-03-2022 District Level Committee Meeting (lst) Poonch

10 28-04-2022 District Level Committee Meeting (2nd) Poonch

11 t0-03-2022 District Level Committee Meeting (lst) Rajouri

t2 t5-04-2022 District Level Committee Meeting (2nd) Rajouri

13 28-04-2022 District Level Committee Meeting (3rd) Rajouri

28-04-2022 District Level Committee Meeting Anantnag

25-03-2022 District Level Committee Meeting Srinagar

16. 30-03-2022 District Level Committee Meeting Doda

t7 05-0s-2022 District Level Committee Meeting Shopian

6. Standard Monitoring Framework:- J&K PCC has constituted committees for

monitoring compliances of Common Bio Medical Waste Treatment and Disposal

Facilities (CBMWTFs), as per the Guidelines for monitoring compliance of

CBMWTFs, issued by CPCB. Monthly monitoring of all the three facilities (one in

Jammu and 2 in Kashmir) is conducted and reports submitted to CPCB on regular

basis, incorporating operational, monitoring compliances, as per the CPCB formats for

performance evaluation of CBMWTFs.

W

5.

14.

15.
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7. Action taken for non-compliance by the Health Care Facilities: - J&K Pollution

Control Committee has levied Environmental Compensation to the following Health

Care Facilities for violation of Bio-Medical Waste Management Rules.

a. SMGS Hospital, Shalamar Rd, Jammu Rs.18,28,000/-

b ASCOMS Hospital, Sidhra, Jammu Rs.1,37,34,800/-

c.
Maharishi Dayanand Hospital & Medical Research

Centre, B.C Road, Jammu

Rs.7,12,000/-

d. Chowdhary Hospital, Akhnoor Rs. 1,79,400/-

Hence, the Report may kindly be taken on record and placed before the Hon'ble NGT

for consideration, please.

,<{<r<*
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(ilr'enntent u! .1unnru und Kushmir
.I&K l'}ollution Control Board

,lamnru

ANNEXURE-1

lti 1... t'lf i.t. : Not\rubcr-,t?.it
t\r tt r,i hh.n\,rn .t,kj-,
't ran: $rt Aogtt. n-nr\til
.;aorrt t.t4ti) t.\ifiA4
l'h ititr | ! ) j. iti.j.):t

SuMa Olrlet n q>.)d&..
Shei kh -ul- Alan Coap/ ! _
behtnd covl St/* l;octo.),.
RqhaCh- Snnoga, (J&K) t9&0A
Ph./Far 019!-231 t !65

The Member Secretary,
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi

Hon'ble NGT compliance

(B.M a, rFS)
Member Secretary

JK PCB, Jammu.

No:- JKPCB/NGT/COVIDIe_BMW UrS/oE U.0 t_.06.2020

Sub:- Submission of revised format, as on 3ll}Stzlza w.r.t Handling, Treatment and
Disposal of waste Generated during Treatmenu Diagnosis/ euarantine of covlD-lg
Patients in compliance to the Hon'ble Nationat Green Tribunal, in the matter of O.A.
No.72 of 2A20.

Ref: Minutes of Meeti ng of High Level rask team hetd on z6tost2020 and cpcB e.maitdt30t05t2020

Sir,

Kindly find enclosed filled up format, based on the information provided by the State
Health Department and the Common Bio-medical Waste Treatment Facilities. State Health
& ft/edical Education Department and all the concerned departments have been provided
the Revised guidelines dated 1810412020, CPCB user manual for COVID-1g BIUW tracking
app , and the same have been uploaded on J&K PCB website. Wide publicity through
electronic media has also been done for general awareness among the stakeholders
(copies of public notices enclosed). A training module has also been prepared and
circulated to State Health & Medical Education Department for different stake holders
involved in handling and management of waste generated from COVID-1g patients,

Encl: Format, Annexures-3

Yours faithfully,

rd,\

\,}7'
Copy for information to :-

sh. Vinod Babu, Nodat officer, waste Management Division cpcB, Delhismt. Neelu sharma, pSo/Nodar office-r, BMW, JKpcB, Jammu
information.
P.A to Chairman, JK pCB, for information of Chairman.

lil
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! PC8: Wide publicity in the local
dailies has been done (Annexures
Attached). Revised Guidelines for
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circulated to all the concerned. Dos
& Don'ts and other related
documents have been uploaded on
J&K PCB website.
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dedicated staff handling COVTD-19
waste and staff handling BMW.

J&K

TOTAT COVID-1g WASTE 18006.1 t2-o3-2020 31-05-2020 18006.1

r/os/2020],

Member Secretary

J&K PCB

Rara, Samba, Jammu (anmolhealthcarebmw@gmail.com)
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Government of Jammu and Kashmir
JK Pollution Control BoardWinter office: November-April Summer Office: May_OctoberParivesh Bhawan, Gtadni, 

S heikh_ut_Alam Campus,Transpott Nagar, Narwat, Behind Govt. silk Factory,Jammu. (J&K) 1500A6.
Ph./Fax. tirclz*Z;l Rajbash, !1ilasar (t&K) lelool

ph./Fax. 0 194-2j 1 1 165.

The Member Secretary,
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Dellri - 110032.

No: PCBAtrGT/COVID-19/BMWt tl -t?r Dated: d6-07-2020.

Sub:- Submission of revised format, as on 30/06/2020 w. r. t Handling, Treatment and
Disposal of Waste Generated during Treatment / Diagnosis / euarantine of CoVID-
19 Patients in compliance to the Hon'ble NGT in the matter of OA 72 of 2020.

Ref.:- JKPCB/NGT/COVIDlg/BMw/Misc/08 dt. 05.06.2020.

Sir,

Kindly find enclosed filled up Format-l as on 30106/2020 w. r. t Handling, Treatment and
Disposal of Waste Generated during Treatment / Diagnosis / Quarantine of COVID-I9 patients

in compliance to the Hon'ble NGT in the matter of OA 72 of 2020. summarized from the BMW
tracking APP. This is in continuation to previous information submitted on Format -I as per
letter referred above.

All the stake holders, time and again have been informed to use the CpCB, BMW
tracking APP which has been implemented in Jammu but due to connectivity issues in Kashmir,
100% implementation has not been achieved.

Hence for the favour of information please.

Yours faithfully,

Encl: Format -I.
(June 2020)

Copy to :

i)
ii)
iii)

6
'la.

(B )
Member Secretary

WPCB, Jammu

Sh. vinod Babu, Nodal officer, waste Management Division cpcB, Delhi.
Smt' Neelu Sharma, PSOIN{odal Officer, BMW" JK PCB Jammu for information.
PA to Chairman for information of Chairman, JK pCB.

email:

\
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o
GotJernnrcnt of Januu urti Kashntir

J&K Pollution Control Board
Jammu

(," t)f
ll'i il t er olfi cc : No y e Dh c r-A lt i I
I'an$th Bha\rtir. Gfudxi.
'l tunsporl N,!{ar. Nanrdl.
Jdmmt (t*K) t800t)6
)'h. ). 0.t. 0 l 9 l -2.176125

Snn uer OlItce : M q. O clo he t
Shcikh-uI-Alam Canprs
Behini Go\t. Silk I;actor)'.
Rabagh. Srtmgar (J&X) 190t08
Ph. llit\ Dl91-23J I l6:

n cmail:

.I
,i, i

,i, ?

a,- i

'i'I .

,rr:j.: :l

::,,:,
-.:j:1.'1

:ji; i

.)'..

:

l:.

tr 3Y4?
Hon'ble NGT compliance

The tMember Secretary,
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi.

JKPCB/NGTCOV|DI e-BrMW/ tTa{- t a Dt. e?.06.2020

Sub:- Submission of format, for July,2020 w.r.t Handling, Treatment and Disposal of
Waste Generated during TreatmenU Diagnosis/ Quarantine of COVID-19 Patients in

compliance to the Hon'ble National Green Tribunal, in the matter of O.A. No.72 of

No:-

,11

,:
;'!:;

Ref: Minutes of tvleeting of High Level Task team held on 2610512020 and CPCB e.mail
dt.30/05/2020

"Q Sir,

enclosed filled up format-l for July,2020 w.r.t Handling, Treatment and Disposal

Generated during TreatmenU Diagnosis/ Quarantine of COVID-19 Patients in

compliance to the Hon'ble National Green Tribunal, in the matter of O.A. No.72 of 202A,

\

summarized from the COVID-19 BWM tracking app. All the stake holders, time and again

have been informed to implement the BWM tracking app. but due to connectivity issues in

100% implementation has not been achieved.

' 1,

rll
iiii

,;lll. 
.

ii il, .

{,r
_Yl

ir:1,

Iii'
ri'r!
1.il
;1 ,

11: ''
t!rr
;ri i
:l::,

:l I

Encl: Format-1

Yours faithfully,

.. i

(8.M. Sharma, IFS)
Member Secretary

JK PC3, Jammu.
W

to }.,/
PCB, Jaffiu/Kashmir, for information and to inform theReglonal Director,

concerned stakeholders to implement the tracking app.
P.A to Chairman, JK PCB, for information of Chairman.

copy

il.
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c
,l rtttuiltt utttl liuhulr

J&l( Pollrrtion Contro] l]oard
.lflntntu

'i#il::,f :ff;;',!:iiil:**'

'tfi{:fiiiiilliw *^
tl iu$ .,llk er ,\'rrrarltqr" lfrll
l\r'rr t\ lthrtrrrr ( ;'{\hl
f r.rtlrvt Iitlrr,,\',trrrtl
d,,se l.,i(\l llfxr'n
llr l,r\ lllvl,'J:/s.r)

The Member Secretary,
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi.

Hon'ble NGT comPliance

Yours faithfullY,

\
\

(BM

No,- JKpcB/NGT/covtDle Blvlw lB31-ttl Dt' 16 -og'zozo

Sub:- Submission of format, for August,2020 w.r.t Handling, Treatment and Disposal

of waste Generated during Treatmenu Diagnosis/ Quarantine of covlD'19 Patients in

compliance to the Hon'ble National Green Tribunal, in the matter of O'A' No'72 of

2020.

Sir,

Kindly find enclosed filled up format-1 for August,2020 w'r't Handling' Treatment and

Disposal of Waste Generated during TreatmenV Diagnosis/ Quarantine of COVTD-19

Patients in compliance to the Hon'ble National Green Tribunal, in the matter of O'A' No'72

of 2020. Alt the stake holders, time and again have been informed to implement the BWIVI

tracking application,

Encl: Format-1

(

%\' U.5t rt
\- rFS)

Member SecretarY

Ay PCB, Jammu..?
Copy for information to :-

i, Regional Director, PCB, Jammu/Kashmir, for information and to inform the
concerned stakeholders to implement the tracking app. and to send the
verified data everY month.

ii. P.A to Chairman, JK PCB, for information of Chairman.

\ '{t
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Jammu tnd Xosltnir

J&K Pollution Control Board
Jammu

,lri nli ofr ce : Nowober-A?ril
Parivesh Bhtven. Gkdni.
Tmnsport Nagar. Notu'atl,
Jonililil. (J.9]:) I 80006.
Ph']:ox 0191-2176925

SaDnt er Oltrcc : M aJ-Odoh$
Sh ? i kh -u I -,1 lant Cdmt,u t.
BehinLl Gor|. Silk Factory.
Rajhagh, $nagat (J&K) 190008

Ph./Fax. 019.1-231 J )65.

cmail:

K, ttl
dt; rr- l0 -Lc: Hon'ble NGT compliance

l-he Member Secretary,
Central Pollution Control Board,
Flarivesh Bhawan, East Arjun Nagar,
Delhi.

No:- JKPCB/NGT/COVID1g BMW I(SL1 - g? Dt. f (.ro.zozo

$ub:- Submission of format, for September,Z02} w.r.t Handling, Treatment andl

Disposal of Waste Generated during TreatmenU Diagnosis/ Quarantine of COVID-19

Patients in comptiance to the Hon'ble National Green Tribunal, in the matter of O.A.

FIo.72 o12020.

Sir,

Kindly find enclosed filled up format-1 for September,2020 w.r.t Handling, Treatment

and Dis.posal of Waste Generated during TreatmenV Diagnosis/ Quarantine of COVID-19

. Patients in compliance to the Hon'ble National Green Trlbunal, in the matter of O.A. No.7il

of 202A. All the stake holders, time and again have been informed to implement the BWMI

tracking application.

C

qN"

Encl: Format-1

3.r
Yours faithfully,\{9

q\*"\ 2D
I

(B N/r. S

w
rFS)

Member Secretary
JK PCB, Jammu.

coeYyn{o rmation to :- *,/""
Regional Director, PCB, Jammu/Kashmir, for information and to inform the,
concerned stakeholders to implement the BWM tracking application.
P.A to Chairman, JK PCB, for information of Chairman.ii.

/fi\J
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J&l(
Jmunn and Knshmir

Pollution Control lloard
, lJnrnnrrrit
r!

Sailrcr OIfi ct: Md).OLioh q.
Shetkhtl.Ahnt C'anNr
ISthlnd C;ott. Stlk Factott,
lao,lbagh. $tt\ogat (J&K) 120008
lth.tu\ 0l9a.2tlll6t.h ttltrrar clrlci Norvdl'rFiJ'ril

fr.irrttr lthnr,lr (ihrht

n\uliIr'rr i\"N'r/' Atrnrr'l'

Jrarriu d'(A) l'r(('06
I'ir [ir\ ()i$'"'J'60']!

/
Hon'ble NFT compliance

Delhi.

No:-

Sub:-

The Member Secretary'

Central Pollution Control Board'

Parivesn Bhawan, East Arjun Nagar'

JKpcB/NGr/covtDle-BMw l(r*1r 1 ct Dt' \ '" '2020

rl

Submissionofformat,forocto$er,2o2ow.r.t.Handting,Treatmentand
Disposat of Waste Generated a1ft it"tt'"nU. Diagnosis/ Quarantine of

covlD-19 patients in complian." tb"t]n"'6oi'il" National Green Tribunal' in

the matter of O.A. No'72 of 2020' 

'i
ll

Sir, :i

Kindly find enclosed filled up format.| ror o9}oj1er,2a2O w'r't Handling, Treatment

and Disposat of Waste Generated d;il1,1.atmenU-Diagnosisl ouarantine of COVID-19

patients in comptiance to the Hon'ble'*;i#lG'een rriuJnat' in the matter of o'A' No'72

i

of 2020. i i

i

I

ri

illi Yours faithfullY'
I

ir l/e
\

(B.M. Sh i:e\isl

Mernber Secretary
JK PCB, Jarnmu.

Encl: Format-1

i

Copy for information to :- il
ii' Regional Director, pCB, Jamnju/Kash.mit .lg.t information and to infcrm the

concerned stakeholders to impldment the BWM tracking application.
il. P.A to chairman, JK PcB, for ipiformation of Chairman'

.:SrE, r.i,;,,',,,',:'.1i!l rj'a'i'fltl i ts-t'*j0t
irn i'ri"l,i.L)-) ;i

S*';.li;':. fuor' 3? Ylfu"
&rmxi ..7/-!J?'ao'* *
$e$**s6do'**l---:

Frrvr

h-
8t

E

knm
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I
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Format i: Details cf Bio-nrei!lcal

This information is based on the Covid-lg aPP data of waste generators and the manual data submitted by the two CBMWTFS.

(FromlgDistricts:Hospitals-12,lsolationWards-26,QuarantineCentres-g,SampleCollection

Laboratories-4, Ca ptive Facilty-1' ULB-1)

11,

(B.M.Sharma) 'rFs

Member Secretary

J&K PCB
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lammu antl Kwhmir

J&K Pollution Control Board
. Jammu

Wirdq olll@ : Notemb q-APril
Pariwsh Bh@an. Gladni.

s u nbar OlJice: M qP O dob q
Sheikh-ul-Alom CamPus

Behikd Govt- Silk Factort"
Tr@port Nogal Noilal. Roiba?h, Sritugar (J&K) t90008
Jadhu.(J&K) )80006. pi.,G;x.O!s4-23tt165.
Ph.,'1r6. 0 I 9 I -2176925

Hon'ble NGT comPliance

The Member Secretary,
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi.

No:- JKPCB/NGT/COVID1g_BMW/ I K /E- fi Dt. 11.12.2020

Sub:- Submission of format, for November, 2A2O w.r.t Handling, Treatment and

Disposal of waste Generated during Treatmenu Diagnosis/ Quarantine of

COVTD-1g patients in compliance to the Hon'ble National Green Tribunal, in

the matter of O.A. No.72 ot 2020'

Sir,

Kindly find enclosed filled up format-1 for November, 2o2O w.r.t Handling, Treatment

and Disposal of waste Generated during Treatmenu Dia(;nosis/ Quarantine of coVlD-19

Patients in compliance to the Hon'ble National Green Tribunal, in the matter of o'A' No'72

of 2024.

Yours faithfullY,
j
a

cb
'66v

,ifls EYdBi3u FC,E!.uEiryr ffiI 3rr
(IAMMU)

fmei,ot No. .. ..;93.'p* -
FcE€d. r r f, . . r ". l"Utkp#
+**atflnEr. --,9'Er- - L__

SP

u

(B.M. S a, IFS)
Member Secretary

JK PCB, Jammu.

Encl: Format-1

Copy to9)nfiormation to :- v--/
\r4 Regional Director, PCB, Jammu/Kashmir, for information and to inform the

concerned stakeholders to implement the BWM tracking application.
ii. P.A to Chairman, JK PCB, for information of Chairman.
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ln Dbt olft c e : No w D b e r- A p il I
Pafivsll Bhd*oh. Glodni,
Trufrsport NaEdt. Nafl'al,
Jontuu. (,1&K) 180(n('.
Ph./l;dx. 0l 9 I -2476925

Government of Jammu mtd Kashnir

J&K Pollution Control Board
Jnmmu

Stotrrcr Olrtcc: Mq.Oclob er
SheikLul-Alam Camprs,
Behhld Govt. Silk Factory,
Raibagh. Srinaqar (I&K) 19000s
l>h /Far.0191-231 I 165.

The Member Secretary,
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi.

No JKPCBATcT/covrD-le/BMw I 60f pg Date:- 01 -01-2021.

Sub:- Submission of format for Decemberr2020 w.r.t Handling, Treatment and Disposal of
Waste generated during treatment / diagnosis / quarantine of COVID-l9 patients in

compliance to the Hon'ble National Green Tribunal, in the matter of OA No. 72 of
2020.

Sir,

Kindly find enclosed filled up format-l for December,, 2020 with respect to Handing,

Treatment and Disposal of Waste generated during treatment / diagnosis / quarantine of COWD-19

patients in compliance to the I-Ion'ble National Green Tribunal, in the matter of OA no.72 of 2020.

4

rCntJ"
-\ . \ r. \\t\\ -t- |
-l \\ dT'{

. ,'.',,'rff
-/

l-/
ammu / Kashmrr tor

Yours faithftilly,

." lL- 1,'11Encl:- Format-1

Copy to the:-
i)

ii)

I
(8. M. IFS

Member Secretary
PCB, Jammu

Regional Director, PCB, J information and to inform the

concerned stakeholders to implement the tracking app. and to send the verified data

every month.

PA to Chairrnan for information to the Chairman, JKPCB, Jammu.

j
oil\
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c t b cr-A" rit
Pottwrh Dlufiln, Glathil,
I'ronsport Nogrt, Nonval,
Jonilnu. (l&K) l(\0006.
Ph]hhx. () I I 1 -217692i

Government o1l'Janurut ontl Kt slrmir
J&K Pollution Control Board

Jammu: -:'_ ;:i-:: : "-:i.l':::

:'.' 
_ ,.,. i-._., 

,
S u il urer OIli ce: Moy Odoh e r
Sh ei kh -u l-,4 la n C o Dpu s,

Rehhd Covt. Silk Factort.
Rajbagh, Silndgar (J&K) r90008
Ph./FaL 01 9,t-23 I I I 65.

R ltu
0/t ,8 -l '2l'

n\

The Member Secretary,
Central Pollution Control Boarcl,
Parivesh Bhawan, East Arjun Nagar,
Delhi - 110032.

No: JKPCBAIGT/COVID-1g/BMw/ /52- e o Date:- o\-02-202I.

Sub:- Subttrission of lbrmat for January, 2021 w.r.t Handling, Treatment and Disposalof Waste generated during treatment / diagnosis / quarantine of COVID-19
patients in contpliance to the Hon'ble National Green Tribunal, in the matter of
OA No. 72 of 2020.

Sir,

Kindly find enclosed filled up format-l for January,202l with respect to Handing,
Treatment and Disposal of waste generated during treatment / diagnosis / quarantineof C0WD-19
patients itt compliance to the Hon'ble National Green Tribunal, in the matter of OA no.72 of 2020.

Yours faithfully,
Bucl:- Fornrat-1

Copy to the:-

I i) Regionar Director, pcB, Jamrn, / Kashmir for info,nation
stakeholders to impreme,t the tracking app. a,cl to send theii) PA to chairman for information to the chairman, JKpcB, J

I
(8.M. IFS

Member Secretary
PCB, Jammu

uf, ,oinform the concerned
vdlified data every monrh.
amlnu.

b)

2CA9.-

P
"l

S,B,BE gqltL\dElol! gttiltl llna

(JAnvtlv$'J)

Boeci1rt No. " 6ll , "'* '* "'

m"o o'5fp'*/ee"*k '

thd*tltu" '' l* -'"" '16
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hmnk aid Kuhrflb
J&K Pollutlon Control

Jamrnu
Bgard

!l)'lilta, o,ld : No t. od.t^4, tl I
tuittth twt\t\ilr, (ihrdr, SwOOe:Mat (bre

Pe i Ht 4 1.,,1 I o n L-o mptt t,
Dehhtrl Cod. SII* Fodot!.
fialbgh, SttMgdr ftUO f Eq]gN
Ph /Far Ol9t-]31 I ]65

(:!od

"{l: 1 L-3- 7\
I

/l,n+rpoa ltrggq 1y6arL
,kbrin. l:li\N ll{WA
Ph. Fh.\ 0lPl-tJ769.15

The Member Secretary,
Central Pollution Control Board,
Parivesh Bhawarr, East Arjun Nagar,
Delhi.

Hon'ble NGT compllance

Yours faithfully,

Sir

No - JKpcB/NGr/covrDle_BMwg2. I l4ha _ Ql Dt lo .032021

sub:'submission of format, for February, 2az1 w.r.t Handling, Treatment and
Disposal of Waste Generated during Treatmenu Diagnosisl euarantine of CoVID-19
Patients in compliance to the Hon'ble National Green Tribunal, in the matter of o.A.
No.72 ot 2AZA.

Kindly find enclosed filled up format-1 for Feb ruary, 2021 w.r.t Handling, Treatment andDisposal of Waste Generated during TreatmenU Diagnosis/ euarantine of COVID-1gPatients in compliance to the Hon, ble National Green Tribunal, in the matter of O.A. No.72of 2020. Ail the stake holders, time and again have been informed to imprement the BWMtracking application.

Format-1

ta

\fl

:;x*uh gag,

. riEg,.
I

..4-i;.,tq*ft.

.\','l)*,1.q,
'*l .3/ ;-"t>_ t

-{-e,.l". 
^f lt

&CE'G--

,}

\
(8,M. rFS)
Member Secretary

Copy for
i.

ii

^JK 
PCB, Jammu

information to :- lV
'-"'Regionar Director, pcB, Jammu/Kashmir, for information and to inform theconcerned stakehorders to impiement the tracking app. and to send theverified data every month.

P.A to Chairman, lf< pdg, for information of Chairman.

a

I

I
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Han'ble FIGT comPllarce

The Member Secretary.
Central Pollution Control Board,
Panvesh Bhawan, East Arjun Nagar,
Delhi.

Nc:- JKpCC/NGilcovtDle_BMW/q 4 2{+-Zl Dt 07 .o4.2fr21

sub:- submission of format for March, 2021 w.r.t Handiing, Treatment and Disposat
of Waste Generated during TreabnenU Diagnosisl Quarantine of COVTD-i9 patients in
compliance to the Hon'ble National Green Tribunal, in the matter of O.A. No.72 of
2020"

Sir,

Kindly find enclosed filled up format-1 for March,zazl w.r.t Handling, Treatment andDisposal of waste Generated during Treatmenu Diagnosisl euarantine of covlD-1g
Patients in compliance to the Hon'ble National Green Tribuna!, in the matter of o.A. No.72of 2020' summarized from the covlD-19 BWM tracking app. as well as data provided bythe Common Biomedical Waste Treatment Facilities"

Encl: Format-l

h sl,, I
I

1693
)-.c,2-/ Yours faithfully,

u--*-

Copy for information to :-

ll

Regionar Director'.Tcc. JammulKashmir, for information and to inform theconcerned stakeholderp 
lo implement the tocting lpp.P.A to Chairman, JK pGC. tor-iniormation of Chairman.

Gavllinmmt ollettutx axd X*t*uh

.t&X Pollution Control C*mmlttec
'lrarmc 'Yua,*r' t(!'fi! /,lrt'ihr,t,{

LLIyi*". .\frcfagr* l:!rciw 6t llnil t',4in 4

,\iflFidlsim r;lri*. h*hrttr,rt:fi1*ltr!141,i*r*rt ttrr .riyxy' ryirr ll*hl !,tflttrq
xffi ,J,ttl r,Ellrar ltnl*'ih ltltu

lth I dr ttl'tt. itl I lr:

- ] -* .- - ***tr*t*.-r**---. -., . - '-,.*,*"* '-*''
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{

,l&K ltrllullon (bnlnrl Commlllstr
,hmmu

ll lqrt ollt* ltn?ut t ll\,t
l\pt\\ \h lthninil. t tt,nlxt
/t'rrVrrr llrnta l\,,rurr/
.tthu\b tt,lAt !!tt\t,
l'lr lt rttot,t rr.t.,t

lla w. ItIIlct! M.rlrd06.'
:lh(thh ul.,ltun ('anqt.
lil,hfrl t;oq :;tlt l,u..r,r|
lutlh/tt. liilfttt|r /J&K) l,MHil
l,h tuu /il,t4 2uItn1

Hon'ble NGT compllance

The Member Secretary,
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi.

No:- JKpcc/Ncr/covtD'rs-eur{s Ll I lo I lz Dt. l8 -.0s.2o21

Sub:- Submission of format for April, 2021 w.r.tHandling, Treatment and Disposal of
Waste Generated during TreatmenU Diagnosis/ Quarantine of COVID-l9 Patienb in

compliance to the Hon'ble National Green Tribunal, in the matter of O.A. No.72 ol
2020.

Sir

Kindly find enclosed filled up format-1 for April, 2021 w.r.t Handling, Treatment and
Disposal of Waste Generated during TreatmenU Diagnosis/ Quarantine of COVID-19
Patients in compliance to the Hon'ble National Green Tribunal, in the matter of O.A. No.72
of ?020, summarized from the COVID-19 BWM tracking app. as well as data provided by
the Common Biomedical Waste Treatment Facilities.

Encl: Format-1

Yours faithfully,

t,
\

(8.M. S , rFS)
Member Secretary
JK PCC, Jammu.

Copy for information to :-

ii.

R-egional Director, pcc, Jammu/Kashmir, for information and to inform theconcerned stakehotders 
!o impteme"i in" tlr.xifi ' ;;;:.'"P.A to Chairman, JK pcc, f;;'i;i;,iltion ot Chairman.

4*
fur
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I ittv'rttttr'nt ul'lttttutut tiltl liilshtttil

.r i' ri' i;,,ir,,r iott ( lottI I'ol (',tri rrrit lcc

'l allltltlt .t u,ilrtt't ,JlteL lt{"t' t)uub(
:,h/tlltil,huttrilrytl'
ll, lilhl t il,tt itlr l't'Lh't)

Itty'rt;!, :t rtryt (')t' l'l) t,tltttx
t'h l,t, !'!'), /!l I ln'i

,, Jil. rrx ilrln r',, lr l'rt ll''P h ",',rrrl 
I /'llr

' lila l,tGT carnqtitance

t','iu t*,t " 
'i't ' irr. ' r r' i'*i \l

i-.". i, .,, r \'1i'tril1L"1('llitltrll liO.tttl'
$'"., ,. rit *,,i"'rrt./1 l-..lrl Atltttl Nagaf,
'* n l',

tx": .;frt'r--i''rvcr/covrDle,BMuf ?2{ l5**l\3 u ffl '06'2a21
I

S*fr.- Srrl3r?iissrr-rrt of tilrrlliit for lvray, 202"1 w.r.t llanalirtg,Treavnent and trisposal of
,rt\s*r,& G,,fie{a*ed ouring TreatmenU Diagnosls/ Quarafitine of COVID-I9 Patients in

agt\patafice ro tfte Hon'ble lrlational Green Tribunal, in the matter of O-A. No-72 ot

:.&2*.

{.;titaiy i;r;d enclosed filled up format-1 for lViay, 2021 w.r.t Handling, Treatment and
': '\'t"re Generated during TreatmenU Diagnosis/ Quarantine of COVID-19-.:--=s s1 l{65t

-' 'zrtD* to the Hon'ble National Green Tribunal, in the matter of O.A. No.72"- J .: -t',','5'ilc

-^ -'--t zgii,ti*nvt* trom the COVID-19 BWM tracking app. as well as data provided by
:,. i.,-t' i:,Lr1 Zte;rtedtcal Waste Treatment Facilities.

Er:cl. Farrnal-1

Yours faithfully,

(BM , rFS)

\,r
Member
JK PCC, Jamm

Secreta ry
u

Copy {rtr triarnwlwrt lu -

ii

R*gianal D[*clor' Pcc, J;rnrnru/Kashnrir, for information and to subnrit the

f, tii',',!"[:ffillr?#il'#t zozi1, as per 
",,.rouua 

rormat witnin a week,
P A tcl Chairman, JK pCC, torlnfornration of Chairman.

I
i_

;

b

i
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I Gorcrnment dlaanu and l{oshmir

J&K Pollution Control Committee
.Iammu

*'i* t afi cc : ?io $ab * :lwit
|'dnwrh Bht *in ClaLlit
'1ruArfkrrl Mry$r ]\ltryu!
Jdfinu l.l,*KJ ltilIh
Ph l:t\ t) l9 l -2.1169:-.

.fnffi olBt: Mct-(boia
Shc&hnil-Aldfr ( dilpus.
Ech@l Govt Stlk l'oL1oD'.

Rdlhogh. Sntupt (J&K) l9un6
Ph Fsx.0191-2511J65.

f(; t g)
df ;'q- h},)"*0", secretary,

#,. 
.r,

Central Follution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi.

No:- JKpcc/Ncr/covrDle -BMwl?2f3r3*E\ ot. \l"oz 2021

Sub:- Submission of format for June, 2A21 w.r.t Handling, Treatment and Disposal of
Waste Generated during TreatmenU Diagnosis/ Quarantine of COVID-I9 Patients in
compliance to tfie Hon'ble National Green Tribunal, in the matter of O,A. No.72 of
2020.

Sir,

Kindly find enclosed filled up format-1 for June, 2021 w.r.t Handling, Treatment and
Disposal of Waste Generated during TreatmenU Diagnosis/ Quarantine of COVID-19
Patients in compliance to the Hon'ble National Green Tribunal, in the matter of O.A. No.72
ot 242A, summarized from the COVID-19 BWM tracking app. as well as data provided by
the Common Biomedical Waste Treatment Facilities.

Encl: Format-1

Ot-o ." ,.

,, t€*_

information to
Regional Director, PCC, Jammu/Kashmir,
action.
P.A to Chairman, JK PCC, for information of

Hon'ble NGT compliance

Yours faithfully,

r(l

(8.M. , IFS)
Member Secretary
JK PCC, Jammu.

for inrormaion and necessary

Chairman.

,-t

3/)L
l"t l: /,za*L

ll.
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. .$,
-t

Gowmment olJotturu and Kahmtr

J&K Pollution Control Committee
.hmmu

lYtula ofre: NoEmb*,lvll
Pdiwh thtuen. Glddni,
TMpoil Nigdt. Nafl,al.
.,antu. (J&K) t$(M)i
Ph.. thx. 0 l9 l -2a769rs

SuMa Ogre: Mo!-Odoba
Sheikh4l-Aldd (k@l tt,
Edtitu1 Goq. Silk fhctot)',
Ralhdth. StttugJt (J&fJ l9txru
Ph.,'lhx. o)91-231 I l6r.(: s-ta

cll, lt-1'21 Hon'ble NGT comPllance

The Member Secretary,
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi-1 10 032.

No:- JKPcc/NGr/covlDle-BMq?{SBt*BB1 Dt. 16*08.2021

Sub:- Submission of format for July, 2O21w.r.t Handling, Treatment and Disposal of
Waste Generated during TreatmenU Diagnosis/ Quarantine of GOVID-l9 Patients in
compliance to the Hon'ble National Green Tribunal, in the matter of O.A. No'72 sf
2020.

Sir,

Kindly find enclosed filled up format-l for July, 2021 w.r.l Handling, Treatment and

Disposal of Waste Generated during TreatmenV Diagnosis/ Quarantine of COVID-19

Patients in compliance to the Hon'ble National Green Tribunal, in the matter of O.A. No.72

of 2020, summarized from the COVID-19 Bwtv'l tracking app. as well as data provided by

the Common Biomedical Waste Treatment Facitities.

Encl: Format-1
flm fl,8,'*' rn't'''!tt'i"'S'l'E f'.-tru,.#d Dt

: rvn$#'Ui

(W

Yours faithfully,

-r-tr
(8.M. Sharma, IFS)
Member Secretary

JK PCC, Jammu.

Copy for information to :-
i. Regional Director, PCC, Jammu/Kashmir, nformation and necessary

action.
ii. P.A to Chairman, JK PCC, for information of Chairman.

,t
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Got'ernment of Jammu and Krchmir
J&K Pollution Control Committee

.Iammull: iril?r olnrc: Nophh. -_.1 N tt
lirrtwth l,hninn_ GhhlDt
I rdtslr.rt Nilflr. NiNul.
,hilnntu lt.tti) Ian06.
l'h. ti^ 0lgt-2Jz6t)2J

SnMer (tuie: Moy(rdoh.r
ShetHFu!-Aldm CahDur
Eehnl (itvr. Sitk Fi:ton.
Ralbath, Snnagdr (t&Kj lg(Moa
Ph. Fax Otyt-23t M5R: - Lyq

ol f ; lt-?-2)
The Member Secretary,
Central pollution Control Board,
farye1n Bhawan, rast n4un'ilugrr,
Delhi- 110 032.

No:- Jr(pcc/Ncr/covrDl o_arrawf 1 Ul ln"_?s Dt. a r .og zozt
sub:- submission of format for Augu st, 2o21w.r.t Handling, Tre*{rnent and Disposalof waste Generated during treatmlnu Diagnosis/ Quarantine of rcovlD-lg patients incompliance to the Hon'ble Nationat creeri rriounai in the matter of o.A. No.72 of

Hon'ble NGT compliance

Yours faithfully,

1l

Sir,

Kindly find enclosed filled up format-1 for August , zo21w.r.t Handring, Treatment andDisposal of Waste Generated juring TreatmenU Diagnosis/ euarantine of COVID_19Fatients in compriance to the Hon'bre ,ro"rr,'or":ri;;r""r, in the matter of o.A. No.72
,T#:H#il:fj,iJiil,jn?:":llJ,1 Fyffilfkins'app 

as we,, as dara provided by

Encl: Format-1

I

[^.,
\

Copy for.y$ormation to :_,'V Regional Director, pCC, Jaction.

o*

u/Kashmir*for information and necessary

(PrM Sharma, IFS)

t\. MgT!9r" Secretary

y JK pcc, Jammu.$
,

ii P.A to Chairman, JK pCC, for information of Chairman.

rlf,ftr'#$Ep'ffffiqP^,"

EoeMHo--.-,,!fii);
Dnd"""""':'
.,n'1id"e'1d 

nt 

#
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'#-rst

J& K Pollrrlftln f'untrol (lommlllotl
,lntntntt

rrrril.r r^aflu'{ '!i;'!ili:;,"il:"i,r;i;i:**',**"t Yl* .'"L'l"l- fitlhttill t h,vt fitt* lttitrtty'
,*+''.-*".,*j'.-' ltrtjiuglt, rrrtnrgtt fil'|N luttVn

LI,:":.:', ,,' t'tt t',tt ilta't'tltttt'
rtrr6ttlnr[lnhrtlrllt]lArJlil,uulurl,lludU,f,llL,-,--e, * - r'..".-,-"...#

fhe Membsr SecrCItarY,

Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Dslhi-110 032.

No:- JKPCC/NGT/CoVID1g*Btvlw 5S b - 5-6

Hantbla NGT comPllance

0 K.1),2021DI,

Sub:- Submission of format for Septembor, 2A21 w.r.t Handling, Traatmt:\.:"d
Dlsposal of Waste Generated during Treatmen tl Dlagnosisl Quarantine of COVID-1g

Patients in compliance to the Hon'ble National Green Tribunal, in lhe rnattsr of O'4"

Ho.72 ot 2024.

Sir,

Kindly find enclosed filled up format-1 for September, 2021 w.r.t Handling,Treatmenl

and Disposal of Waste Generated during TreatmenU Diagnosisl Quarantine of COVID-19

Fatients in compliance to the Hon'ble National Green Tribunal, in the matter of O.A. No.72

of 202A, summarized from the COVID-19 BWM tracking app. as well as data provided by

the Common Biomedical Waste Treatment Facilities.

Enc|. Format-1

Yours faithfully,

\
!) lo

Copy for inbrmation to :_

Regional Director, pcc, JammulKashmir, for information and necessaryaction.
P.A to Chairman, JK pCC, for information of Chairman,

II

i.

758



Format 1: Details of Bio-medical Waste durin tha Tr0stnlent/ Dlir Quornntlrrn of CC)Vttt. 1$ of J&oii tle nt$
Duratlon .Jf wastc generaterlo

C
aa

F
=o)
6
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E
(sz

oo(u
.=hEi
9o,
O,Tboo
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=.:t o
!U
C]

o

z

bDh
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> r\lgi
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(>z

o
(}z
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-U6E
s(a
osq(UqJu
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EU
I

E
ro
(-)

cq,o};
8s
=a
o,
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E
m'

ci
z.

o
5o
LJ

o
.t
c
(!

d

!1 6(a- L
trHfD q)

hDN
5a .=
cu'-(U
gu
(o
q,
c
oq0

q)'(
o
eo$s
o
C;

o
=Ou
o

Fc
CI

CJ

,s
1)
[)
fl,
q)

OJ
u0

From

d
o(J
o
,p

m

d

c
p
(u

o
o_
.gE
o,

(o

(f
f2o
L.,

o
c
1,
tra
oo
.s
c(t
E

B
u
dl
ooc
ru

u-

5
dU
o
oz

g,*i8
i#1co - FE)--,OE!.QaEYtfr
CO'-rocqGu
a,ct
;5 b9z A?ei<

11 10,588.00 01-09-2021 30-09-2021 10,588.00 2)s

o
ao

-.c
_tX

l!P
ocosu
co-'6u
ooo
f3-u=
;o)
_4E
cqjoi o- :>OJE>
qJ ocoilIo'
6i:^

oo)E<oe O.) (JoxLO:
ubu

oL^
F o -: (U
:rZ.!e

^Aq6de0-:-t?
=t'^>-.".1 

V>'Eiua
-ai o YUE--O-=/r>Z;66{
-a-El-- OL
-A;O
>?etrX
=E-a
=E,(f
=9Fn:c;=su6
nrE()C

;-L(IJvLv

B U o6'o
,:5.EHl*i-}-ociHfe
Y:r-Es06-; s

1

-=

!

G'
:d
o5
f
E
E
(E

o
F
=

20 126 596 79

01-09-2021 30-09-2021 10,58810,588TOTAL COVID.19 WASTE

€

-U

,
;

This information is based on the manual data submitted by the two CBMWTFs and the type of facility generating COVID

waste has been summarized from the BWM tracking App. for Sep, 2021

(From 15 Districts: Hospitals-14, lsolation Wards-11, Quarantine Centres-3, Sample Collection Centres-9, 
I

Laboratories-s, CTF-3) t"t
\
(8, lFs

Member Secretary

J&K PCC

* l.Anmol Health Care, Village Rakh Rara, Samba, Jammu (anmolhealthcarebmw@gmail.com)

2.Kashmir Health Care m, IGC Lassi Kashmir kashmirhealthca m@gmail.com

To

E

t,

INA
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d

Governmenl of Jammu ond Kasltmir

J&K Pollution Control Committee
Jammu

tYilil.r otle : No rcil'het-l1t tit
Pari\ash Bhd'dn. GlaLlni.
Trdnsport Nogor, Na ru'a l.
Jomnilt. (J&K) 1E0006.
Ph.'Fox 0J9)-2476925

sr M.r olJi.e : Mdr- Odob ct
Sheikhail-Alam Cdmpu'
Behihd Goet. Silk Factory.
Rajbagh. Srinagat (J&fl 190008
Ph /Fax 0191-231 I 165

krncbtEqmail-com

(,, llt-
c/l ; )3'lt .21

The Member Secretary,
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi-110 032.

No:- J Kpcc/Ncr/covtDl s-BtNw ll z | 611-6x > Dt I o .11 2021

Sub:- Submission of format for Octob er,2021w.r.t Handling, Treatment and Disposal
of Waste Generated during TreatmenU Diagnosis/ Quarantine of COVID-19 Patients in
compliance to the Hon'ble National Green Tribunal, in the matter of O.A. No.72 of
2020.

Copy for information to .-
i. Regional Di

action.

Hon'ble NGT compliance

Yours faithfully,

tt
ff:'o ,,,,tt Ir 1 I ]o> 

l

}".*lf L

Sir,

Kindly find enclosed filled up format-1 for October, 2021 w.r.t Handling, Treatment
and Disposal of Waste Generated during Treatment/ Diagnosis/ Quarantine of COVID-19
Patients in compliance to the Hon'ble National Green Tribunal, in the matter of O.A. No.72
of 2020, summarized from the COVID-19 BWM tracking app. as well as data provided by
the Common Biomedical Waste Treatment Facilities.

Encl: Format-1

Lr

\

(B.lVI.Sharma, IFS)
[\Iember Secretary
JK PCC, Jammu.

rector, PCC, Ja u/Kashmir, for information and necessary

ii' P.A to chairperson, JK pcc, for information of chairperson.
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' Goyernment of lammu and Kashmir

J&K Pollution Control Committee
Jammu

,l/h ncr ollice : No t eot h eblurri I
P a r i v e s h B h @- a h, G k d n i,
Tntport Nagal Nan-al,
Jannlu. (J&K) 180006.
Ph. Far 0)91-2176925

S(nililer Olfice: Mq-Odobi
She i kh-tl-.Alam Canpil s,

Behind Govt. Silk Factot),.
Rajbagh. SrimEar (J&K) 190008
Ph./Fax. 0l 91-2i I I I 65.

cmail:

5 ,ifr'" h'7ln 
rVrember secretary,

Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi-1 10 032

No:- JKpcc/Ncr/covrDl s_Bt'Awf I ,(o *fll tls Dt. 07 12.2021

Sub:- Submission of format for November, 2021 w.r.t Handling, Treatment and
Disposal of Waste Generated during TreatmenU Diagnosis/ Quarantine of COVID-Ig
Patients in compliance to the Hon'ble National Green Tribunal, in the matter of O.A.

Sir,

Kindly find enclosed filled up formall for November, 2021w.r.t Handling, Treatment
and Disposal of Waste Generated during Treatment/ Diagnosis/ Quarantine of COVID-1g
Patients in compliance to the Hon'ble National Green Tribunat, in the matter of O.A. No.72
of 2020, summarized from the COVID-19 BWM tracking app. as well as data provided by
the Common Biomedical Waste Treatment Facilities.

Encl: Formall

Copy for information to :-
i. Regional D

action.

'5r-(So##
rXmtrm*Sl*$1.*,,:

5US"Z--'
rB Yours faithfully,

1,1

\
(B.M.Sharma, IFS)
Member Secretary
JK PCC, Jammu.

irector, PCC, Jammu/Kashmir, for information and necessary

ii. P.A to Chairperson, JK pCC, for information of Chairperson

Hon'ble NGT compliance

/
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(iovarnnunt aI lamnu ond liashrnir
J&K Pollution Control Comrnittee

,Iamnru
ll' ia t e r ofiice : N ow nite r-..1 pr it
l'Itn\' \h ilh.tttn, ( ;lddili.
i un.\<trt liu$tt'. llan o!,
.it,nittil. t.l& l; t I lqUA(
l'l t. !ar.\. () l, I " ) 11 r,Y 2 i

.S a m uwr Affrce : I ! fi-ot\o he r
5hL' i kh -ul -i1 I an ( \ ntput,
Ittht,r.l ( iD\r. Silk l.ttitQ'.t,,
y'?rrho'glr. $'ilogor l,l l K) l rtr)ils
t,h. l''u.r. ti!9t-231 I l(r5

E nr a il : m etil bcrsec reta ryj ks pcb{argrn Bi l.co rn

The Member Secretory,
Central Pollution Control Board,
Parivesh Bhalvan,
East Arjun Nagar,
Delhi - 110032.

No:- JKPCC/rS/MS/202 zl)q$?--)-S Date:- l(-01-z0zz.o

Sub:- Submission of format for December 2021, Z02l w.r.t Handling,
Treatment and Disposal of Waste Generated during Treatment /
Diagnosis / quarantine of COYID-I9 Patients in compliance to the
Hon'ble National Green Tribunal, in the matter of OA no,12 of 2020.

Sir.

Kindly find enclosed tilled up lbrmat-l fbr December 2021 w.r.t Handling,

Treattnent and Disposal of Waste Generated during 'freatment / Diagr:osis I

quarantine of COVID-19 Patients in conlpliance to the Hon'ble National Green
'l'ribunal. in the matter of OA no.72 of 2020, sllr"runarized from the COVID-1q

BMW tracking app. as well as data provided by the Comrron Bio-medical Waste

'f reatrnent Faci lities.

Yours faithfirlly,
Encl:- Format-I

r3 It
\

(8.M. ) rFS
Mentber Secretary
J&K PCC, Jammu

Copy to the:-

i) P.A to Chairperson fbr infbrmation of the Chairperson, J&K PCC, Jammu

0,,v
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Format 1: Details ol Bio-mt:circal Waste nerated duri the]'reatment/ D nosis/ Quarantine of COVID-19 tients (UT of l&K)

This information is based on the rnanual data submitted by the two CBMWTFS and the type of facility generating COVID

waste has been surnmarized from the 8WM tracking App. for Dec, 2021

{From 12 Districts: Hospitals-12, lsolation Wards-06, Quarantine Centres-1, Sample Collection Centres-os,

Laboratories-1, CTF-1 [Armed Fortes, Raj])

* l.Anmol Health Care, Village Rakh Rara, Samba, Jammu (anmolhealthcarebmw@gmail'corn)

2.Kashmir Health Care System, tGC Lassipora, Kashmir (kkashm irhealthca resYstem @ il.com)

LL

1

) rFS

Member Secretary

J&K PCC
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J&K Pollution Controt Committee
Jemmu

)
Yre..tq:t/{lE',,'6t tit
PdtBh Bttutu ctdnt
ft$NilW@.Ndat.
hnnu U&n 6AA06
Ph F'u 0l9l-2176925

S.w(rrt:x.yodb
Sh.tbaLAba &dpur.
8.htnd ( ;od Stlk Facto1 _

tuJhth. sndgct (J&K) tw
Ph,Fbt 0!94-2ll I l6t

Hon'ble NGT compliance

The Member Secrotary,
Central Pollution Control Board,

lalvcsh Bhawan, East Arjun Nagar,
Delhi-110 032.

No:- JKpCC/NGr/covtDle_BMW pq 3 - 1r Dt. cfl .oz.zozz

Sub:' Submiseion of format for January,2o22w.r.t Handling, Treatmont and Disposal
of Waate Generated during TreatmenU Diagnosis/ Quarantine of GOVID-i9 patients in
compliance to the Hon'ble National Green Tribunal, in the matter of O.A. No.72 of
2020.

Sir,

Kindly find enclosed filled up format-1 for January, zo22 w.r.t Handling, Treatment
and Disposal of Waste Generated during TreatmenU Diagnosis/ euarantine of C9VID-19
Patients in compliance to the Hon'ble ttaiionat Green Tribunal, in the matter of o.A. No.72
of 2o2o' summarized from the COVID-19 BWM tracking app. as well as data provided by
the Common Biomedical Waste Treatment Facilities.

Encl: Format-1

Yours faithfully,

(K. Ramesh tFs

u JK PCC, u.

Copy to :-

Regional Director, PCC, Jammu/Kashmir, for information and necessary
action

ii P.A to Chairperson, JK PCC, for information of Chairperson

>r'
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,l grnrrrlr drl d Ntrs h bl,i r

J&K Pollution Control Board
Jammu

Yt$@olfrcc: Noe'eon'APr0
I'onx:h El8wa. Abdnl
I'rNlbtt Nogut, NdNl-
J@. Q&t') ttil)0o6.

rh.itroe 019l'2176925

ScffiG Ofik ' NcF"dont
:h.tldal'lloh CanW'
Brrx'r., Cdrt .\'llt lirg1ory.

Rqhagh. SflNgN (J&K) l9oN8
Ph !F'q.0194-ZJM6:.

The Member Secretary,

Central Poltution Control Board'

Parivesh Bhawan, East Arjun Nagar'

Delhi.

No:- JKpGB/Ncr/covtDlo-BMW{l}IS l}s$ Dt' }\',03'2022

$ub:- submission of format, for February, 2a22 w.r.t Handling, Treatment and

Disposal of ll[aste Generated during TreatmenU Diagnosis/ Quarantins of COVID'I9

Patients in compliance to the Hon',ble National Green Tribunal' in the matter of

Hon'ble NGT comPllance

Yours sincerelY,

(K Ramesh
Me S

w
JK PCC, J mmu

O.A. No.72 of 2020

Sir,

Encl: Format-1

Kindly find enctosed filled up format-1 for February ,2022 w'r't Handling' Treatment and

Disposal of Waste Generaied during TreatmenU Diagnosis/ Quarantine of CoVID-19

Patients in compliance to the Hon'ble Nationat Green Tribunal' in the matter of O'A'

No.72 of 2020, summarized from the covlD-1g BwM tracking app' as well as data

providedbytheCommonBiomedicalWasteTreatmentFacilities.

()

\
'Y-/3

Copy for information to :- information and necessary
i. Regionai birector' PCC' JammulKashmir' for

ii. e:}|",tchairperson, JK pcc, for kind tnformation of chairperson'

.- ^ *r,'"rt, r'ilii'dl-' f'ti :tmgt

lS#S. 
:$tfirlr ' ', 

., . i;11.,i1 i) 2 qOLl.

i. i""r" 
e+rdr-)-'

'" - 8n* \--
,ntF
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Jammu and Kashmir

J&K Pollution Control Board
Jammu

Wil ler olJice : Noveilb s-Ap ril
Porlw sh B la\9an, Glo cln i,
Tra$poil Nagar. Narual,
Jarnu. (J&K) 180A06.
Ph./FaL 0l9l-2176925

Sunuilq Ofite: Mqtodober
She i kh -u l-A la m Camput,
Behind GovL Silk Factory.
Rajbagh, Srirugat (J&K) 190008
Ph./Fu. Ol91-231!165.

Hon'ble NGT compliance

The Member Secretary,
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi.

No:- JKPCB/NGr/covtDle_BMV lZf /a_ n Dt. 12 .04.2022

sub:' submission of format, for March, 2o2z w.r.t Handring, Treatment and
Disposal of Waste Generated during TreatmenU Diagnosis/ euarantine of SOVID-1g
Patients in compliance to the Hon'ble National Green Tribunal, in the matter of
O.A. No.72 of 2020.

Sir,

Kindly find enclosed filled up format-1 for March, 2022 w.r.t Handling, Treatment and
Disposal of Waste Generated during TreatmenV Diagnosis/ euarantine of COVID-19
Patients in compliance to the Hon'ble National Green Tribunal, in the matter of O.A.
No.72 of 2020, summarized from the COVID-19 BWM tracking app. as well as data
provided by the common Biomedical waste Treatment Facilities.

Encl: Format-l

Yours sincerely,

(K. Ramesh FS
\I \o't

\>t

Mem ry
JK PCC, u

Copy for information to :-
i. Regional Director, PCC, Jammu/Kashmir, for information and necessary

action.
ii. P.A to Chairperson, JK PCC, for kind information of Chairperson.

\I
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Gorernment of Jammu and Koshmir

.I&K Pollution Control Com:nittee
Jammu

Win te r ofrce : Notemb. r- AO rit
Parivesh Bharan. Cla.lni.
Trmsport Nagar. Namal.
Jammu. (J&K) 180006
Ph. lbx 0t91-2176925

SuMt Olli@: Mq,odobet
Sheikhal-Alan Canput.
Behin/1 Govl Stlk Fackrr)'.
Raibaeh. Srtrugar (l&K) 190008

Ph Fat.0191-231 I 165

email:

Hon'ble NGT compliance

The Member Secretary,
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi-110 032.

No:- JKPCC/NGT/COVID19_BMW 3V - ? b Dt. \L.05.2022

Sub:- Submission of format for April,2022 w.r.t Handling, Treatment and Disposal of
Waste Generated during TreatmenU Diagnosis/ Quarantine of COVID-19 Patients in
compliance to the Hon'ble National Green Tribunal, in the matter of O.A. No.72 of
2020.

Sir

Kindly find enclosed filled up format-1 for April, 2022 w.r.t Handling, Treatment and

Disposal of Waste Generated during TreatmenV Diagnosisi Quarantine of COVID-19

Patients in compliance to the Hon'ble National Green Tribunal, in the matter of O.A. No.72

ot2O2O, summarized from the COVID-19 BWM tracking app. as well as data provided by

the Common Biomedical Waste Treatment Facilities.

Encl: Format-1

Yours faithfully,

(K. Ramesh IF
ft/lember ry

JK PCC, mu.

Copy to :-

yl

Regional Director, PCC, Jammu/Kashmir, for information and necessary
action.
P.A to Chairperson, JK PCC, for information of Chairperson.il.

W
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Gouernment of Jammu and Kashmir
J&K Pollution Control Committee

.IammulYtil ler oIt ce : No yc Drb e r- Apri t
I'ottvclh BhnA,rn ( ;hklnl
Ttdfrtpoil Nlgur. Nttull
.rdnmu (J&K) tq^oo'
fh. fax Otql-2J76925

S u m iler OIJice : Mq- Ocroh er
Sh.ikLul Alam (hmpus_

Behind covt. Silk I'hcto4,.
Rajhagh. Silmgat (J&K) 19000E
Ph. Fax 0l9t-23t I t6i.

The Member Secretary,
Central Pollution Control Board,

laijvesh Bhawan, East Arjun Nagrr,
Delhi-110 032.

No:- JKPCc/NGT/covtDl s_Buwt{./i -tl L/ Dt. I 3 -06.2022

sub:- submission of format for May, 2022 w.r.t Handting, Treatment and Dlsposal ofwaste Generated during Treatmenu Diagnosis/ Quarantine of covlD-1g patients incompliance to the Hon'ble Nationat Green Tribunal, in the matter of o.A. il1o.72 of2020.

Hon'ble NGT compliance

Kindly find enclosed filled up format-'t for May, za22 w.r.t Handling, Treatment andDisposal of waste Generated during Treatmenu 
-Diagnosis/ 

Quarantine of covlD-1gPatients in compliance to the Hon'ble National Green Tribunal, in the matter of o.A. No.z2of 2020' summarized from the coVlD-19 BWM tracking app. as well as data provided bythe Common Biomedical Waste Treatment Facilities.

Encl: Format-1

Yours faithfully,

A
^Ju

Copy to :-

i.

ii.

(Dr IFS
Member Secretary
JK PCC, Jamnru.

Regional Director, pcc, Jammu/Kashmir, for information and necessaryaction.
P.A to chairperson, JK pcc, for information of chairperson.

Sir,
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tktvernmru! Pl 'htnmil and xftahfrit

J& K Pollutiru Con trol Coal n'rittf,c
,rnmDlu

g/intd ol@: Nav&t*,4frll
Psrr*ti dlusta. (i.tiet.
r'$rryt Ngt,. xn.w{t
JNu lJ&Nt litvab
tL 1u t)t*t"!!1t9lj

Su*N Olltrx: Nd!"Os.*d
Sh. t rh.il I a!4 E, t.i, h lr ! |
fithial $qd littl I'ib.,rr,.
8nrr'1$ .ln8xti. i.'le'\i ,.'6-'i61-

!,h. l:;.i. tll !4,2 3 I I l.jt

Hon'ble NGT comPliante

The Member Secretary,

Central Pollution Contrcl Board,
Parivesh Bhawan, East Arjun Nagar,

Delhi-l10 CI32

Ns:- JKPCCiNG?COVIDIe-8MWlr 3 - # Dt. 1$ ".oz.zoaz

Sub:- $ubmission of format for June, 2$22 w'r't Handling, Treatment and Disposal of

llttraste Generated during TreatmenU Diagngsisl Quarantine of COVTD-'[9 Patients in

com$liance to the Hon',ble National Green Tribunal, in the matter of o'A. No'72 of

20a0.

Sir,

Kindly find enclosed filled up format-1 for June, ?022w1j Handling, Treatment and

Disposal of waste Generated during Treatmenu Diagnosis/ Quarantine of covlp-19
patients in compliance to the Hon'ble National Green Tribunal, in the matter of O-A' Ns'72

of 2020, $ummarized from the coVlD-19 BWM tracking app. as well as data provided by

the Common Biomedical Waste Treatment Facilities'

Encl: Format-1

Yours faithfultY,

(K. Ra
Irf,ember

JK PCC,

Copy to :-

Regionat Director, PCC, JarnmulKashmir. fOr infOrmation and necessary

action.
P.A to Chairperson, JK PCC, for information of Chairperson'

ry

il.

I'
{.-#t,r
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Government of Jarnmu and Kashmir

J&K Pollution Control Committee
.Iammu

Wiil lc r oflice : Noreild er-4rri I
l\rrivesll Blloudn. Glidhi
fransporl Nagat. Na$dl-
,lannu. (J&K) 180006
Ph.'Fhx 0t9l-2J76925

S u Mer OIrtce : Mdt- O dob er
She i kh-i I -Aldm Campu s.

Behihd Govl Silk Faclotj,.
Ra|bagh. Srimgar (J&K) 190008
Ph. Fax. 0194-231 I 165.

k(n.h6rmqil.om

The Member Secretary,
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi-110 032.

No:- JKPCC/NGT/COVID19 BMW/ I \ ',\ r;

Hon'ble NGT compliance

I q.a8.2022

Sub:- Submission of formattor Julv.2O22 w.r.t Handling, Treatment and Disposal of
Waste Generated during TreatmenU Diagnosis/ Quarantine of COVID-19 Patients in
compliance to the Hon'ble National Green Tribunal, in the matter of O.A. No.72 of
2024.

Dt.

(K. Ramesh
lt/Iember
JK PCC, MU

Regional Director, PCC, Jammu/Kashmir, for information and necessary
action.
P.A to Chairperson, JK PCC, for information of Chairperson.

Encl: Format-1

Yours faithfully,

Sir,

r

Copy to :-

Kindly find enclosed filled up format-1 for July, 2022 w.r.t Handling, Treatment and
Disposal of Waste Generated during TreatmenU Diagnosis/ Quarantine of COVID-19
Patients in compliance to the Hon'ble National Green Tribunal, in the matter of O.A. No.72
of 2020, summarized from the COVID-19 BWM tracking app. as well as data provided by
the Common Biomedical Waste Treatment Facilities.
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Government of Jammu and Koshmir

J&K Pollution Control Committee
Jammu

lui n t e t olrt @ | N o tc mb e t- Ap ti I
P a r ives h Blffi,an. G ladni
-l ranspor| Nagar. NaNaI,
Jahnu. (J&K) t8A006.
Ph./Fd.0191-2476925

Su mr Olice : Mat- Octob e r
She i kh-u l-A lam Campus.
Behind AovL Silk Factor),
Rajbagh. Silmgat (J&K) t9A008
Ph../Fax. 0194-231 t 165.

Hon'ble NGT compliance

The I\Iember Secretary,
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi-110 032

No:- JKPCC/NGT/CoV|DIe_BMW Jl* / -l Dt. l7 .og.zozz

Sub:- Submission of format for Auqust. 2022 w.r.t Handling, Treatment and Disposat
of waste Generated during Treatmenu Diagnosis/ Quarantine of covlD-1g patients in
compliance to the Hon'bte National Green Tribunal, in the matter of O.A. No.72 of
2420.

Sir,

Kindly find enclosed filled up format-1 for August,2O22 w.r.t Handling, Treatment
and Disposal of Waste Generated during TreatmenU Diagnosis/ euarantine of COVID-19
Patients in compliance to the Hon'ble National Green Tribunal, in the matter of O.A. No.72
ot2020, summarized from the COVID-19 BWM tracking app. as well as data provided by
the Common Biomedical Waste Treatment Facilities.

Encl: Format-1

Yours faithfully,

(K Ram

ry
JK PCC, mmu

Copy to :-

Regional Director, PCC, Jammu/Kashmir, for information and necessary
action.

,1 ,-)/
[,

dJb-
ii P.A to chairperson, JK pcc, for information of chairperson
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Governmenl of lammu and Kashmir

J&K Pollution Control Committee
.Iammu

Wi il lel ollce : Not'efr tb e r-Ap ti I
t'anec\h Rhawun. ( ;l.ulni.
Transport Nagar. Naru,ul
Janmu. (J&R) 180()06
P11. Fax.0l91-2176925

S owner Olftce : ll o;tuoaob er
Sheikhatl-Alail ( inhPu!.
Eehnd Govt. Stlk ).bcarv.
Rdjhilgh Srindgat (J&K) 1900()^

Pi1. l itx. 0l 91-23 I I I 65

cmail:

Hon'ble NGT compliance

The Member Secretary,
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi-1 10 032.

No.- JKPCC/NGr/CovlDle-BMW I t I - rl Dt. gfig zozz

Sub:' Submission of format for Septembel-20l? w.r.t Handl ing, Treatment and
Disposal of Waste Generated during TreatmenU Diagnosis/ Quarantine of COVID-19
Patients in compliance to the Hon'ble National Green Tribunal, in the matter of O.A.

No.72 ot 2020.

Sir,

Kindly find enclosed filled up format-1 for Septemlrer, 2022 w.r.t Handling,

Treatment and Disposal of Waste Generated during TreatmenU Diagnosis/ Quarantine of
COVID-19 Patients in compliance to the Hon'ble National Green Tribunal, in the ntatter of
O.A. No.72 ot2020, summarized from the COVID-19 Bwll'l tracking app. as well as data
provided by the Common BiomedicalWaste Treatment Facilities.

Encl: Format-1

Yours faithfully,

(K. Ramesh
Me r

Copy to :-

JK PCC, ammu

Regional Director, PCC, Jammu/Kashmir, for inrormation and necessary
action.
P.A to Chairperson, JK PCC, for information of Charirperson.ii.

*)Ju
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Government of Jammu and Kashmir

J&K Pollution Control Committee
Jammu

lltitlt offtce : Norcnfi er-Ap ril
Parivesh Bh*an Gladnt
Truqport Nagar NaNal.
JamL (J&K) 180006
Ph. 'lbx. 0 l9 l -2176925

Sumet Olfie: Mayoaober
She i kh - u l - A lam Campt s.

Betund Govt. Silk Factort,
Ra|bagh. Sritugar (J&K) 190008
Ph Fax. 0194-231 ) 165.

Hon'ble NGT compliance

The Member Secretary,
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi-110 032.

No:- JKPCC/NGT/COVID1g_BMW I 2 3 - ",/ I Dt. P I ,11.2022

Sub:- Submission of formatlor October.2022 w.r.t Handting, Treatment and Disposal
of Waste Generated during TreatmenU Diagnosis/ Quarantine of COVID-I9 Patients in
compliance to the Hon'ble National Green Tribunal, in the matter of O.A. No.72 of
2020.

Sir,

Kindly find enclosed filled up format-1 for October,2022 w.r.t Handling, Treatment
and Disposal of Waste Generated during TreatmenV Diagnosis/ Quarantine of COVID-19
Patients in compliance to the Hon'ble National Green Tribunal, in the matter of O.A. No.72
ot 2020, summarized from the COVID-19 BWM tracking app. as well as data provided by
the Common Biomedical Waste Treatment Facilities.

Encl: Format-1

Yours faithfully,

h"

Copy to :-

(K. Ra F

Mem ry
JK PCC, mu.

Regional Director, PCC, Jammu/Kashmir, for information and necessary
action.
P.A to Chairperson, JK PCC, for information of Chairperson.
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Government of Jammu and Kashmir

J&K Pollution Control Committee
.Iammu

Winkr ollce : Notcilb.t-Aprll
Parivesh Bhaan Gladw
Trant port Nagat Naru,al.
Jannu. (J&K) 180006.
Ph. Fax 019l-)176925

SuMel Ofrce: Mat-Odobd
S he i kh -u l -A I am Campu s.

Behiild Govt Silk Factot):-
Ralbagh. *irugat (1&K) 190008
Ph Fax.0194-231 I 165

cmsil:

CI;+.12.2022

Sub:'Submission of format for November. 2022 w.r.t Handling, Treatment and
Disposal of Waste Generated during TreatmenU Diagnosis/ Quarantine of COVTD-1g
Patients in compliance to the Hon'bte National Green Tribunal, in the matter of O.A.
No.72 ot 2020.

Sir,

Kindly find enclosed filled up formall for November,2022 w.r.t Handling, Treatment
and Disposal of Waste Generated during TreatmenU Diagnosis/ Quarantine of COVID-19
Patients in compliance to the Hon'ble National Green Tribunal, in the matter of O.A. No.72
of 2020, summarized from the COVID-19 BWM tracking app. as well as data provided by
the Common Biomedical Waste Treatment Facilities.

Encl. Format-1

Yours sincerely,

The [\rlember Secretary,
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi-110 032.

No:- JKPCC/NGr/COV|DIe_BMW lt4 *.- q 6

Copy to :-

Hon'ble NGT compliance

Dt

>>/
(K. Ram

Member ry
JK PCC, mu.

Regional Director, PCC, Jammu/Kashmir, for information and necessary
action.
P.A to Chairperson, JK PCC, for information of Chairperson.
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Government of Jarwnu and Kqshmir

J&K Pollution Control Committee
Jammu

)
lYiiler ofr c. : Novfrb i- Alrril
Parivesh BhMan. cladni.
Trans por I Nagar. Na ru.a L

.Iammil. (J&K) 180006.
Ph. I.hx Ol9l-2176925

StMt OlJic.: Mqtodober
Sheikh-u14lam Cahpus.
Behind GovL Silk Factott.
Ratbagh. Stitugat (J&K) 19000E

Ph.. Fax. 0191-23 I I I 65.

Hon'ble NGT compliance

The Member Secretary,
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi-110 O32.

No:- J KPCC/NGT/COV| D1 g_BMW 3 g - U )
Dt. /4 02.2023

Sub:- Submission of format for December. 2022 & Januarv" 2023 w.r.t Handling,
Treatment and Disposal of Waste Generated during TreatmenU Diagnosis/ Quarantine
of COVID-I9 Patients in compliance to the Hon'ble National Green Tribunal, in the
matter of O.A. No.72 o12020.

Sir,

Kindly find enclosed filled up format-1 for December, 2022 & January, 2023 w.r.t
Handling, Treatment and Disposal of Waste Generated during TreatmenU Diagnosis/
Quarantine of COVID-19 Patients in compliance to the Hon'ble National Green Tribunal, in

the matter of O.A. No.72 ot2020, summarized from the COVID-19 BWM tracking app. as

well as data provided by the Common BiomedicalWaste Treatment Facilities.

Encl: Format-1 (2 leaves)

Yours sincerely,

(K. Ramesh
Member ry
JK PCC, J mmu

Copy to :-

Regional Director, PCC, Jammu/Kashmir, for information and necessary
action.
P.A to Chairperson, JK PCC, for information of Chairperson.

{il.
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J&K Pollution Control Commiffee
Jammu

frintcr ofie: Nwmbt-Apil
Pqivsh Bhanon, Gladni,
Ircnsport Nagat Nantol,
Jonnn. (J&N 180006.
Ph.,/Fax. 0 I 9 I -2476925

Samner Oficq Mayoctobt
S hei kh tl - ill an C ampus,
Behi,ltl Gov. Silk Factot1.,

Rajbogh, Srinagar (J&K) 1900()8
PhJFat 0194-231 I 165.

enrril: tlilonrhrir'snrril.conr

Hon'ble NGT compliance

The [Member Secretary,
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi-1 10 032.

No:- JKPCC/NGT/COVID19_BMW/ ;6 -5 1 Dt. 17.o4.2o23

Sub:- Submission of format for Februarv. 2023 & March. 2023 w.r.t Handling,
Treatment and Disposal of Waste Generated during TreatmenU Diagnosis/
Quarantine of COVID-l9 Patients in compliance to the Hon'ble National Green
Tribunal, in the matter of O.A. No.72 of 2020.

Kindly find enclosed filled up format-1 for February, 2023 & March, 2023 w.r.t
Handling, Treatment and Disposal of Waste Generated during TreatmenU Diagnosis/
Quarantine of COVID-19 Patients in compliance to the Hon'ble National Green Tribunal,
in the matter of O.A. No.72 of 2020, summarized from the COVID-19 BWIVI tracking
app. as well as data provided by the Common Biomedical Waste Treatment Facilities.

Encl: Format-1 (2 leaves)

Yours Sincerely,

l,
'g"it+ FS

ltlember ry
JK PCC, mu

Regional Director, PCC, Jammu/Kashmir, for information and necessary
action.
P.A to Chairperson, JK PCC, for information of Chairperson.

(K. Ram
\
)

* fo
)rl>)

Copy to :-

ii

_1,tv
(.l1.rl9*

Sir,
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J&X

l}CC

Winter ollice: Novenfier-April
Poriya:h llhttv,on. ( ilLrthrr.
'I ran.tport Nugut., N'uttrttl,
,lqnnnt. (.J & K) I ll()006.
I'h. lit.\. 0 I 9 l -2t76t) 2 i

. ,urr@,
\y/i[r,'Jl"H, !L

Governmenl of Jammu and Kashmir

J&K Pollution Control Committee
Sunnrur Office: llla.t October
Shttkh-ttl-..1lant (tnptr. lJahutcl
( iot! .\//k liLrc.tor.t. lkrlhugh.
SrrildNUr /.1&K ) I 900()x
l)lt lla:.0191)iIII65.

email: membersecretaryjkspcb@gmait.com

Hon'ble NGT compliance

The Member Secretary,
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi-1 10 032.

No:- JKPCC/MS/COV|D-19/pSO/20 nt I ag Date:- 10-10-2023

Sub:- Submission of format for April. 2023 to September. 2023 w.r.t Handting,
Treatment and Disposal of Waste Generated during TreatmenU Diagnosis/ Quarantine
of COVID-I9 Patients in compliance to the Hon'bte National Green Tribunal, in the
matter of O.A. No.72 of 2020.

Sir,

Kindly find enclosed filled up format-1 for April, 2023 to September, 2023 w.r.t
Handling, Treatment and Disposal of Waste Generated during TreatmenU Diagnosis/

Quarantine of COVID-19 Patients in compliance to the Hon'ble National Green Tribunal, in

the matter of O.A. No.72 ol 2020, summarized from the COVID-19 BWM tracking app. as

well as data provided by the Common BiomedicalWaste Treatment Facilities.

Encl: Format-1 (6 leaves)

Yours Sincerely,

(K. Ra
Ir/le

o

umm

Kl-*

J&K Pollution Control Com

**U
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Government of Jammu and Kashmir

J&K Pollution Control Committee

email: membersecretaryjkspcb@gmail.com

i r I : :1(r, ;,,:i;y' i;i i .$f U f f ffi 't'tt t0\ tlt')1-2rttt45 
W,llitl,nlll, P-

J&K

PCC

LfrEfrftS*;;\tr7
Wi n t er lllicc : N o vmher-A p r il
I'qrivsh B ltqtrun, (i ladn t,
.l 

rutrsport Nogar, Narvul.
,lanunu. (l&K) 180006
l'h. l. trx. 0 I 9 l -21 769 2 5

Hon'ble NGT Compliance

The Member Secretary,
Central Pollution Control Board,
Parivesh Bhawan, EastAriun Nagar,
Delhi - llOO32.

No:- IKPCC/MS/C0VID-1e/PS}/20B/ 131 Dr.23.7L2023

Sub:- Submission of format for October, 2023 w.r.t. Handling, Treatment and
Disposal of Waste Generated during Treatment / Diagnosis/ Quarantine of
COVID-l9 Patients in compliance to the Hon'ble National Green Tribunal, in
the matter of O.A. No. 72 of 202O.

Sir,

Kindly find enclosed filled up format-1for October,2023 w.r.t. Handling, Treatment

and Disposal of Waste Generated during Treatment/ Diagnosis/Quarantine of COVID-19

Patients in compliance to the Hon'ble National Green Tribunal, in the matter of O'A. No, 72

of 2020, summarized from the COVID-19 BWM tracking app as well as data provided by

the Common Biomedical Waste Treatment Facilities.

Yours Sincerely,

Encls : (A.A.l

Memb

J&K Pollution Conffol Co

l>\tt17

I

d'h,,
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{3C{

l.l/i n I er |frtc e : Novcnt harA p ri I
I'arivslt l)haran, ( i lqdn i,
'l runsporl Nagar, Nurt'al,
.luumu. (.1&K) I t)0006.

l'lt. l.itx 0l 9 1 -2176925 ffirw'
inii,inmenl : *

Government of Jammu ond Koshmir

J&K Pollution Control Committee
Suntnrer Ollice; May-Octohcr
Sheikhql-Alam (anyn; Be hmd
Grtt t. .\'/i/. l;octtty, lla.lbagh,
Srinogff (.1&K) I90001i
Ph. l;ox.0191-2Jl I 165.

emailr membersecretaryjkspcb@gmail.com
M

J&'4.

Hon'ble NGT Compliance

The Member Secretary,
Central Pollution Control Board,
Parivesh Bhawan, East Ariun Nagar,
Delhi - 110032.

No:- II(PCC/MS/CoVID-1e/PSo/2024/ l7)- DT, D,S,OL,2O24

Sub:- Submission of format for November & December ZO23 w.r.t. Handling,
Treatment and Disposal of Waste Generated during Treatment / Diagnosis/

Quarantine of COVID-19 Patients in compliance to the Hon'ble National
Green Tribunal, in tite matter of O.A. No.72 of 2020'

Sir,

l(indly find enclosed filled up format-1 for November & December,2023 w.r.t.

Handling, Treatment and Disposal of Waste Generated during Treatment/

Diagnosis/Quarantine of COVID-19 Patients in compliance to the Hon'ble National Green

Tribunal, in the matter of O,A. No, 72 of 2020, summarized from the COVID-19 BWM

tracking app as well as data provided by the Common Biomedical Waste Treatment

Facilities.

Yours Sincerely,

Encls: (A,A.) fl(.Ram hKu
Member ta

J&K Pollution Control Comtni

w

D\ l"r l-1
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:::
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GoVERNMENT OF JAMMU & KASHMIR 
OFFICE OF THE DEPUTY COMMISSIONER, UDHAMPUR 

Contact No 01992-270212 (Offico). 01992-271845 (Fax) Emal.1D udthompur@nic in /adofficoucdhaupur@amal.com 
Subject:- Minutes of the Meeting of District Level Monitoring Committee for implementation of Bio-Medical 

Waste Rules 2016 held under the Chairmanship of Deputy Commissioner/ Additional Depuly 

Commissioner Udhampur on 22.02.2022 in his Office Chambers. 

The following Officers are attended the meeting: 

1. Addl. Superintendent of Police, Udhampur 
2. Chief Medical Officer, Udhampur. 
3. Divisional Officer PCC, Udhampur. 
4. Chief Executive Officer (MC), Udhampur. 
he Additional Deputy Commissioner, Udhampur welcomed the participants and briefly apprised the 

commitee for purpose of the meeting. He informed hat today the meeting of District level Monitoring 
Committee is being convened for implementation of Bio-Medical Waste Rules 2016 along with guidelines for 

handling, treatment and disposal of waste generated during treatment/diagnosis/quarantine of COVID-19 
patients After a threadbare discussion on concerned issues the following decisions were taken: 

S.No Issues Discussed Decision Taken Action By 

Implementation 
of Bio-Medical 

Representative of Chief Medical Officer informed that for CMO 
implementation of Biomedical Waste Management Rules in | Udhampur/ 
District Hospital Udhampur and 12 other main Govt Health Care DO PCC, Facilities including PHCs and CHCs have made agreements withUdhampur Anmol Health Care Private Ltd. Samba(CBMWTF) for disposal 
of Biomedical Waste generated but there are constraints of funds 
and as a result the timely payments are not made to the said 
CBMWTF. 

Waste 

Management 
Rules 2016. 

It was further informed that maximum private Health Care 

establishments have made agreement with Anmol Health Care 
Private Ltd. Samba (CBMWTF) for disposal of Biomedical 
Waste generated. 
DO PCC raised the concerns regarding Bar Coding in all HCFs 
(Govt/Private) in the district so that Biomedical Waste generated 
can be tracked and monitored properly. 
DO PCC also suggested that waste water generated from HCFs 

should be treated properly before discharge into Municipal drains 
and ETP/STP may be installed in all bedded Health Care 
Facilities. 
DO PCC futher informed that maximum HCFs (Gov/Private) in 

District Udhampur are running without Authorization/Consent to 
operate from JKPCC which is a blatant violation of Water Act 
1974 and Air Act 1981 besides Bio-Medical Waste Management 
Rules and requested that all HCFs(Govt/Private) may be enjoined 
upon to apply for obtaining mandatory authorization under 
Medical Waste Management Rules. Chief Medical Officer 
assured that strict instructions shall be issued to HCFs to apply 

obtaining authorization under Bio- Medical 

Management Rules from JKPCC. 
The Chaiman of Committee directed the concerned to look into 

for Waste 

the matter and make necessary agreement with CBMWTF for 

disposal of Bio-Medical waste generated from remaining HCFs 

(who are not already connected) in the District and also obtain 

consent and authorization from J&K PCC under various 

Environment Laws. 

Notice be issued to all such GovPrivate HCFs in the district by 

DO PCC. 
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2. Implementation 
of COVID-19 

CMO DO PCC submitted that handling, treatment and disposal of waste 
generated during treatment/diagnosis/quarantine of COVID-19 Udhampur 
patients should be managed as per stipulated guidelines for 
COVID-19 Bio-Medical waste issued by Central Pollution 
Control Board and Hon'ble NGT orders issued in this regard 
from time to time. 

Waste 

Management. 

He further suggested that in view of ongoing Mass Vaccination 

programmes against COVID-19, Bio-Medical waste in the form 
of waste sharps is likely to be generated in bulk quantity and 

improper handling of same can cause stick injuries leading to 

spread of infection and requested that all Health 
Facilities/ImmunizationCenters/Schools/Clinics 

Care 
involved in 

Vaccination programmes against COVID-19 may be directed to : 
followed by Sterilize the metal sharps 

shredding/mutilation and sent to nearby Common Bio- 
medical waste treatment facility (CBMWTF).Contact No. 

of CBMWTF-9906212729, 9622394531 
In case of non-availability of Common Bio-medical 

waste treatment facility shall sterilize metal sharps 
followed by shredding/mutilation and encapsulation in 
metal container or cement concrete or designated 

concrete sharp pit. 
Sterilized/mutilated waste sharps shall be collected in 

double layered puncture proof white(translucent) bags, 
red bags for disposal of plastic syringes having proper 
biohazard logo. 
Chief Medical Officer informed that Health deptt is quite 
aware of all these issues and will further enhance the 

the drive for educating staff involved in 

Vaccination/others programmes against COVID- 19. 
The Chairman of Committee also directed the concerned 
to implement all the guidelines for COVID-19 Bio- 

Medical waste issued by Central Pollution Control Board 
and Hon'ble NGT orders issued in this regard from time 

to time. 
The meeting concluded with vote of thanks to the chair and others. 

No:- LA/ADev 202)-22./S19-32 
Dated: 26-o2-2022 

Addl. Deputy Lommissioner 
Udhampur 

(Member Secretary District Envt. Committee) 

Copy to the: 
1. Secretary to Govt. Ministry of Environment, Forest and Climate Change, Govt. of India, New 

Delhi for information. 
2. Chairman Central Poillution Control Board for information. 
3. Principal Secretary to Government, Housing and Urban Development Department for 

information. 
4. Commissioner/Secretary to Government, Environment, Ecology and Forest Department. 
5. Secretary to Government, Department of Rural Development & Panchayati Raj for 

information. 
6. Divisional Commissioner, Jammu for information. 
7. Chairman, State Pollution Control Board for information Jammu. 
8. Member Secretary, State Pollution Control Board Jammu. 
9. Chairman District Legal Services Authority Distt. & Session's Judge Court complex 

Udhampur. 
10. Senior Superintendent of Police, Udhampur. 
11. Sub Judge Distt. Court complex Udhampur for information. 
12. Addl. Superintendent of Police Udhampur for information. 
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UT OF JAMMU AND KASHMIR 

OFFICE OF THE DEPUTY COMMISSIONER POONCH 

Email: dcpoonch@gmail.com Phone: +91-1965-220333 
Minutes of the 2nd Meeting of district level committee constituted for implementation 
of Bio-Medical Waste Rules, 2016 along with guidelines for handling, treatment and 
disposal of waste generated during treatment/ diagnosis/ quarantine of CoVID-19 
patients held under the chairmanship of District Magistrate, Poonch on 28.04.2022 in 
his office chamber.

The following attended the meeting:- 

1. Chief Medical Officer, Poonch.

2. Divisional Officer, Pollution Control Board, Poonch.

Dy. SP Har Poonch. (Nomimee of SsP) 
4. Medical Supdt. District Hospital, Poonch. 

The Chairman of the Committee directed the members of the committee for implementation of 

Bio-Medical Waste Rules, 2016 along with guidelines for handling, treatment and disposal of 
waste generated during treatment/ diagnosis/ quarantine of COVID-19 patients and enforcement 

of environmental norms at the ground level. A threadbare discussion on various issues was held 

and following decisions were taken: -

S. Issue Discussed Decision Taken Action Byy 
No 

Implementation of Cief Medical Officer, informed the Committee that CMO/Medical Supdt 
Bio-Medical 

1. 

for implementation of Bio-Medical Waste District Hospital, 
Waste Rules, Management Rules 2016 and for scientific disposal Poonch/DO 
2016 along with of Covid-19 and Bio-Medical Waste generated in | Poonch 

for the District Hospital Poonch and in all CHCS an 
agreement has been done with CBMWTF M/s JK 

and ANMOL Health Care Private Limited, Samba. 

PCB 

guidelines 
handling, 
treatment 
disposal of waste 
generated during Medical Superintendent, District Hospital, Poonch
treatment/ 
diagnosis/ 
quarantine 
COVID-19

informed the committee that site has been 
identified for establishment of STP/ETP in the 

of complex of District Hospital Poonch 
engineering division have been requested to 
prepare DPRs for STP/ETP. He also informed the 
committee that Bar Coding has been implemented 
in District Hospital Poonch, CHC Surankote and 
CHC Mendhar. 

and 

patients 

DO PCB, informed the committee that there are 
186 Nos Govt. Health Care Facilities (HCFs) which 
include District Hospital, District Tuberclosis 
Centre, CHCS, PHCs, NTPHCS, MACs & SCs and 
approx. 22 Nos private HCFs which include Private 
Hospitals/Nursing Homes, Diagnostic Labs/X-Ray 
Clinics and 01 No. Vertinary Hospital in district. 
DO PCB, further raised the concern regarding 
implementation of Bar coding in all HCFs 
(Govt/Private) in the district so that Bio Medical 
Waste generated can be tracked. He further
informed the committee that as per inventory 
submitted by Health 
09.10.2019& Guidelines issued by Central
Pollution Control Board, J&K PCB has allocated Bar 

Department dated 
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vide No. Codes to the Poonch 

SPCB/LA/BMW/839-841 dated 29/08/ 2019 from 

S.No. 09001 to 10000 

districts 

DO PCB also, informed the Committee that 
information regarding COVID-19 waste generated 
from HCFs/Quarantine Centres in Poonch is to be 

daily uploaded by CMO Office on Android based

Tracking App. 

DO PCB further, informed the Committee that that 
at present waste-water generated from all bedded 
Health Care Facilities (HCFs), including District

Hospital Poonch, is being discharged without any 
treatment creating environmental pollution and 

posing health hazard for local population and 

requested DC for issuing directions to CMO for 
immediately installing ETP/STP in all bedded 
Health Care Facilities (HCFs) in district Poonch as 

per directions of Hon'ble NGT passed in O.A. 

710/2017. 

DC noted the issues and gave following 
directions to CMO/MS District Hospital

Poonch:
(i) upload the information 

regarding CoVID-19 waste in 
To 

Tracking App on daily basis 

To make necessary agreement 
with CBMWTF's for disposal of 

generated 
from remaining HCFs in the 
district, within 02 weeks time. 

in 

(i) 

Bio-Medical Waste 

coding Implement 
remaining 

(ii) Bar 
Health Care 

establishments within 10 days. 
Also seek mandatory consent & 

from J&K PCB 

within week's time under various
Environmental Laws and also 

(iv) 
authorization 

comply with directions passed in 

0.A. 710-13/2017 by Hon'ble
NGT. 

No: DCP/PA/ QU7-S 
Dated: 28-04-2022 

(Inder Jeet) JKAS- 
Deputy Commissioner 

Poonch 
(Chairman District Level Monitoring Committee) 

Copy to the 

1. S. Superintendent of Police, Poonch for information and necessary action.

2. DIO NIC, DC Office Poonch to upload copy on District website. 
3. Chief Medical Officer, Poonch for information & n/a. 

4. Medical Supdt. District Hospital, Poonch for information & n/a. 
5. Divisional Officer, Pollution Control Board, Poonch for information & n/a. 

6. PA to Deputy Commissioner, Poonch.
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